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Present s Hon'bls Mr,Justice S.N.Mallicks Vice=Chairman.

Hen'bls Mr.S5.0asquptar Administrative Mmanb ar «

NITYA RANJAN KUMAR
Vs, )
UNION GF INDIA & GRS,
(PGST)
for the applicant s Nene

Fer the resbnndents: frs.Kan ika Banerjesr ceunsal,

RDER

SaN.Nﬂllickt VeCo

Nene @ppears fer tha applicant en repeated calls.

frs.Kanika Banerjee ld.ceunsels iss houever,'prQSﬁnt on behalf

“af the respendents. It appsars frem the racerd that‘none

3ppeared on behalf ef the applicant en the last tus eccasions
dlsse,
2. The application is dismissad for default. Ne erdar is

mede 3s to cests.

(S. Dasgupta) ' (S.ReMallick)
Administrative Member Vice=Chairman
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